
FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR HEERA IONSTRUOION TOMPANY PVT LTD-

A Real Estate [ompany with projeds at various places in Kerala State (For a holistir resolution plan

failing which plan for one or more projeds will be considered)

Under sub-regulation (1 ) of regulation 36A of the lnsolvency and Bankruptcy Board of lndia
(lnsolvency Resolution Process for (orporate Persons) Regulations, 201 6)

RELEVANT PARTICULARS

HEEBA C0N5TRUtll0N C0MPANY PVT LTD,PAN: AAA(H5125Q

0N : CIN-U452016A1 991 PT{001 1 14

Name of the corporate debtor along with
PAN & (lN/ LLP No.

1

1 Address ofthe registered office
[ity (entre, 1 1 3, Patto Plaza,Panaii,G0A-403001,
lndia,(orporate Office: Heera Park, MP Appan Road,
Vazhuthakkad, Trivandrum-695 01 4, Kerala

URL of website NIL

4 majority of fixednlace where
Iocated

Details of
assets are

The assets of the [oroorate Debtor consist mainlv of
incomolete real estatb Droiects at various staoei of
develo'pment, located in varibus parts ofKerala. 

-

Resolution Plan is invited throuoh this EOl for both a

holistic resolution olan for the efrtire oroiects/assets of
the coroorate Debtbr and a resolution blah for each real
estate 'Droiect 0r 0r0u0 of oroiects bf the [oroorate
Debtor.'Prbiect wist redolutirin rilans will be considered
if the Corooiate debtor fails to riceive a suitable holistic
resolution plan.

N.A ( a real estate company havinq
incomnlete proiects)5 lnstalled capacity of main productsl services

Quantity and value of main produrts/
servicei sold in last financial year

NIL ( (lRP commenred on 27-03-2019)

7
6

Number of employees/ workmen Nil

By Emailing to Resolution Professional-
raraiuip@qmail.com

8 Further details includino last available
financial statements (with schedules) oftwo
years, lists ofcreditors are available at URL:

I Elioibilitv for resolution anolicants under
sedtion ls(zXtr) ofthe tdde is available at
URL:

Emailto RP at: carajuip@gmail.com

)5-12-202510 Last date for receipt of expression of interest

'11
Date of issue of provisional list 0f prospedive

resolution applirants 30-12-2025

04 -01-202612 Last date for submission of objections to
provisional list

13 Date of issue offinal list of prospective

resolution applicants

06-$-2A76

1 + Date of issue of information memorandum,

evaluation matrix and request for resolution
plans to prospective resolution applicants

08-0 1 -2026

t) Last date for submission of resolution plans 07-02-2n6

16 Process email id to submit Expression
of lnterest

17 Details of the rorporate debtor's registration
status as MSME. 

'

N0T[:ThisfreshEOl isissued asperorderdatedll-11-20250f Hon'bleN(LAIwhichwasupheldby
the Hon'ble Supreme [ourt on 02-12-]025

sd/-
Raju Palanilkunnathil Kesavan( Reg No lBBl/lPA-001llP-P00801/2017-181'11356) (6NRA-9,

Kodamassery Lane, Chalikkavattom, Vennala P0, Kochi, 682028, Resolution Professional for
Heera (onstruction [ompany Pvt Ltd .Ernakulam ,09-1 2.2025

carajuip@gmail.com

Not Applicable

3

h(


